
Government of Odisha

Department of Women & Child Development

No. PT24-WCD-CW-MISC-0019-2015-? 9 CJ

NOTIFICATION

/WCD, Date: OS _0 j_ S]_o9-2.-

In accordance with the provisions contained under section 27 of the Juvenile
Justice (Care and Protection of Children) Act, 2015 read with rule 22 and 23 of the
Odisha Juvenile Justice (Care and Protection of Children) Rules, 2018, the Child
Welfare Committee in respect of Mayurbhanj district is hereby re constituted for
exercising the powers and to discharge the duties conferred on such Committee in
relation to children in need of care and protection as prescribed under the Act and
the Rules framed thereunder w.e.f 3rd December, 2021 for a period of four months
or till constitution of the new Child Welfare Committee whichever is earlier.

SI. Name of the SI. Name of the person appointed

District No. Designation
No. Sri/Smt./Ms.

t]2 1[]4 115 I.....-'-=

1 Mayurbhanj Krushna Kalpana Mohanty,
Bijoyramchpur, w.no. 17,

Chairperson
1 Bhanjpur, Baripada, (Female)

Dist: Mayurbhanj

Jiban Krushna Behera,

At- lndapahi, P.O.- Laxmiposi, Member
2

Dist: Mayurbhanj, (Expert)

PIN: 757107

Bhaswati Barik,

At- ward.no.16,
Member3 (Female)

Baghraroad, Baripada,

Dist: Mayurbhanj

I I II



4 Dr. Binodini Rath, Member
(Female)

At- Gosala Chhak, Tulasichoura,

W. No. -14, Baripada,

Dist: Mayurbhanj

2. All other terms and conditions laid down in this Department Notification No.13245,
Dated 03.08.2018 and No.14160 Dated 09.09.2021 remain unaltered.

By order of the Governor

Commissioner-cum-Secretary to Govt.

Memo No. 2-'.2-L /WCD., Date: O 5 =O~9-09--2-·
Copy forwarded to the Secretariat Gazette Cell In-charge, Gazette Cell,

· Commerce and Transport Department, Bhubaneswar with a request to publish the
notification in an Extraordinary Issue of the Odisha Gazette and~d 100lf1~dred)
copies to this Department. ~ {

Additional S cretary t~Gbvt.

Memo No. :L:2--2- /WCD, Date: O S -0 j_~2.o 9..2-
Copy forwarded to the Secretary, Juvenile Justice Comm~·tt e o:U'bl Ofissa

High Court, Cuttack for kind information. 0 \
. 4'

Additional Se etary to Govt.

Memo No. 9-2-3 /WCD, Date: () 5-o i_.- ::lo 9-2-
Copy forwarded to Chairpersons of all the CWCs/ all MeEr of t~ ~WCs

concerned for information and necessary action. ~ r (
Additional Se retary to a1vt.

Memo No. 2--SLY /WCD, Date: O 5 -o1_,-2-c};9..2__
'

Copy forwarded to the P.S to the Hon'ble Minister/ P.S. to Principal Secretary
to Govt.I P.S. to the Director, ICDS and Social Welfare, Dept. of W&CD for kind
information of the Hon'ble Minister/ Principal Secretary to Govt. and Director, ICDS
and Social Welfare. n.~

Additional .c: to~~vt



Memo No. 2-'.29 /WCD, Date: o S = C: i_.-2__o92-

Copy forwarded to all Collectors / all DCPOs for information and necessary

action. Q...J, .i:
Addition;! S~~retary ,~J~vt

Memo No. IJ_2J;, /WCD, Date: o 5-o~:lo;22_
Copy forwarded to the Director, OSCPS, Mission Shakti Bhawan,

Gandamunda, Bhubaneswar for information and necessary actionXJ£
Additional Se~~tary to~t'vt.

Memo No. 9-~ /WCD, Date:() 5-01-.: .912>9-'.2-
Copy forwarded to the Under Secretary to Govt., I.T. Section for information

and necessary action. He is requested to web-host the Notifica~i in the ,re~site of
this Department. ~.I,

Additional S cretary t~ovt.


